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Library. The recommendations are intended to
assist the Commission in arriving at its own
conclusions and the question of Government
considering them at this stage does not arise.
The Commission has yet to submit its re-
commendations on the subject to the
Government.

MR. CHAIRMAN : The Question Hour is
over.

SHORT NOTICE QUESTION AND
ANSWER

NAXALBARI BRAND OF COMMUNISTS IN
KERALA

4. SHRI JAGAT NARAIN f SHRI
KRISHAN KANT SHRI M. P.
BHARGAVA : SHRI M. M. DHARIA :
SHRI R. P. KHAITAN : SHRI M.
PURKAYASTHA SHRI BANKA
BEHARY DAS : SHRI RIZAQ RAM :
SHRI CHANDRA SHEKHAR : SHRI
M. SRINIVASA REDDY : SHRI A. D.
MANI :

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the Central Government's
attention has been drawn to the Press reports
to the effect that Naxalbari brand of
communists are active in Kerala;

(b) whether it is a fact that their activities
resulted in the death of some policemen during
attacks on the police stations; and

(c) whether a detailed report in this
connection has been received from the
Government of Kerala; if so, the reaction of
the Government of India thereto?

THE MINISTER OF HOME AFFAIRS
(SHRI'Y. B. CHAVAN) : (a) Yes, Sir.

(bi and (c) A statement is laid on the Table
of the House.

+The question was actually asked on the
floor of the House by Shri Jagat Narain.
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STATEMENT

Central Government have recently received
disturbing reports of members of what has been
described as the Naxalbari group attacking
Tellicherry Police Station and Pulpally Police
Picket in Kerala. According to information
received from the State Government, about
300 persons armed with spears, daggers,
knives, explosives, sticks and choppers, and
carrying chilly powder and electric bulbs etc.,
surrounded Tellicherry Police Station in
Cannanore District at about 3 A.M. on
November 22, 1968. Before doing so they had
cut the telephone wires in front of the
Tellicherry Telephone Exchange. They threw
an explosive substance at an armed sentry but
when they found that the police personnel
were moving to charge them they fled leaving
behind on the road weapons, flags, pamphlets
and photographs of Mao Tse-tung. The police
apprehended three persons after the incident
and efforts are being made to apprehend
others.

2. On November 24 at about 3 A.M. a gang
of about 75 persons attacked the Pulpally
Police Picket (Kozhikode District), damaged a
wireless set and assaulted the wireless staff,
the Sub-Inspector and the constables sleeping
there. The assailants were armed with country-
made guns, country bombs and spears etc.
Havildar Kunhikrishnan Nair was speared to
death, A constable present there escaped into
the nearby forest. The assailants also caused
serious injuries to the Sub-Inspector and set
fire to records with lighted torches. While the
assailants were marching to the nearby Police
Station, a country bomb carried by one of
them exploded. The persons in the front of the
moving column mistook it as an attack from
the police and they fled in the opposite
direction. The rear group also scattered and
disappeared from the locality. Some of them
were later traced by the Police with the help of
the local people and were arrested. On their
way the assailants also looted some houses and
intimidated the residents of Chekkodi and
relieved them of cash, rice, other eatables and
jewellery etc. A case has been registered and is
under investigation. Police patrols are
combing the area to trace the culprits. We have
reports of two other incidents involving
attacks on police personnel in Calicut and
Alleppy districts. We are getting full details
from the State Government.
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3. It has been suggested to the Chief
Minister of Kerala that apart from the
investigations into these specific incidents he
may consider taking all possible measures to
get to the root of the matter. Government of
India are fully alive to the dangerous
potentialities of the new trend that is
developing and are taking all steps to ensure
that the activities of these extremists are
curbed and public safety, lives of public
servants and the rules of law are not
endangered.
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MR. CHAIRMAN : 1 expect every
Member to read it before coming to the House
and if it is a three-sentence statement, I do not
mind but if it is a long statement I cannot
allow it.

SHRI BHUPESH GUPTA : I have not got
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a copy but I would not like a long statement
to be read.
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SHRI B. K. P. SINHA : I have to make a
submission in this respect. I am glad that a
Short Notice Question has been admitted but
on 27th November I gave notice of a Calling
Attention Motion on this very subject. We do
not know what has happened to that. It is a
very very serious matter. Therefore I would
request you, after allowing these gentlemen
who figure in this, to permit at least a short
discussion on this matter in the House
because when a Short Notice Question can be
admitted and replied to, a discussion also can
be held. Why should a discussion not be held
for a short duration on this matter?

SHRI ABID ALI : I had also sent a notice.

SHRI BHUPESH GUPTA : We can
ask supplementaries. If a Short Duration
Discussion is allowed for doing propaganda, [
have also other subjects to suggest.

MR. CHAIRMAN : This is a Short Notice
Question and a short answer has been given.
If Lreally feel after the questions are put and
answered that a short discussion is necessary,
I shall consider it.

"Giving his reasons for surrender
Narayanan is reported to have said that the
revolution has temporarily failed."
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MR. CHAIRMAN : Why do you anticipate
what the Home Minister is going to say. You
have put the question. ~ Sit down.

SHRI Y. B. CHAVAN : The Member has
given a very graphic description of the
ideology and how they are proceedings in
China. It is quite all right. I do not think we
should take a rather exaggerated view of what
is happening. At the same time, I do not want
to take a complacent view of the deve-
lopments.  Such isolated groups are
functioning in parts of Bengal, parts of
Andhra and Kerala.

SHRI B. K. P. SINHA : In Bihar also.

SHRI'Y. B. CHAVAN: In North Bihar and
some parts of U.P. also, I am told. I can only
say that there are people with fantastic ideas
and I do not want to underestimate them.
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SHRI Y. B. CHAVAN : At the same time
it would be wrong to take an unnecessarily
exaggerated view of these things. The
Member said that the photograph and
literature of Mao are available in this country.
Yes, they are but we do not know what legal
action can be taken against photographs
because the constitutional position is there. In
this matter we wiH have to depend on the
people's belief in democracy and their
national pride. That is the only guarantee in
this matter.
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SHRI Y. B. CHAVAN : That matter is
being looked into by the External Affairs
Ministry.

SHRI KRISHAN KANT : May I know
from the Government two things One is, the
Communist Party—Naxalites as they are
called—has been thrown out of the C.P.I.(M)
and a third party is growing and even the
C.P.I.(M) does not want to touch it with a
pair of tongs because of its ideology. May 1
know what the Government is doing? Is it
really taking action against such a third party
which is growing? What has it done till now
because it is growing not only in one State
but all over the country ? Secondly, what I
find is an ideological change is taking place
in the CPI(M) also as is known from Mr.
Sundarayya's statement. The Marxists do not
rule out violence. He says :

"The party wanted to change the
existing system of peaceful means
but implied that recourse to violence

was not ruled out. As a party of
professional revolutionaries it
would have to be prepared for all
eventualities."

It is working as a parliamentary, con-
stitutional party but in the ideology it is
pursuing, it is now changing to violence.
These two situations are there. May I know
how the Government is going to tackle this?
Will it be allowed to function by professing
violence? It is these parties that are some of
the causes for creating conflict in this
country.

SHRI BHUPESH GUPTA : Sir. you
organise a seminar on Marxism-Leninism so
that we can discuss these.

SHRI'Y. B. CHAVAN : As far as violence
is concerned and the rule of law is concerned,
the Government is committed to take all
necessary action about it and the Government
will take it.

SHRI M. P. BHARGAVA : I want to have
two clarifications arising out of para 3 of the
Minister's statement. He has stated therein :

"It has been suggested to the Chief
Minister of Kerala that apart from ihe
investigations into these specific incidents
he may consider taking all possible
measures to get to the root of the matter."
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The first question is whether he has
received any information about the action
being taken by the Chief Minister of Kerala.
And if he fails to take action, what does the
Home Minister propose to do in the matter?

The second clarification is about the next
sentence, that the Government of India are
taking all possible steps to ensure that the
activities of these extremists are curbed, and
public safety, lives of public servants, and the
rules of law are not endangered, namely,
whether he .has fixed any time limit to see
that these things are restored.

SHRIY.B. CHAVAN : As far as

taking care of law and order and safety of
Government servants is concerned, there is no
question of any time limit. This should be
done constantly and always. As far as the first
part is concerned, half of the question asked
information from me whether the Kerala
Governmen) has given any information. Yes,
Sir; they have.

SHRI M. P. BHARGAVA : To the
suggestion made by you that they should get
to the root of the matter?

SHRI Y. B. CHAVAN : Of course they are
going into it and they have certainly given me
information as to the action they are taking. If
they do not take action what to do, is a
hypothetical question.
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SHRI Y. B. CHAVAN : I have not got the
exact number but some people connected with
both these attacks have been arrested.

SHRI M. PURKAYASTHA : Will the hon.
Home Minister be pleased to state if ilt is a
fact that the all-India coordinating committee
of communist revolutionaries met in Calcutta
in the third week of October and they gave a
call for setting up revolutionary bases in rural
areas and if as a result of that call they decided
to set up some pockets in Andhra, Kerala,
Bihar, Bengal and Assam? Is the Home
Minister aware of this and has the
Government
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found out whether these incidents which took
place in "Kerala have any connection with
those communists revolutionaries and, if so,
will the Government be pleased to state what
steps Government propose to take to curb their
activities? And is it not a fact that because the
Communist Party (Marxist) has a leader in
Mr. Nam-boodiripad who heads the
Government in Kerala, they are conniving at
the activities of those communist revolu-
tionaries, as is evident from the fact that the
Communist (Marxist) Party has thrown the
blame on the C.ILA. for the incidents in
Kerala?

SHRI Y. B. CHAVAN : Sir, the historical
fact is that this Naxalite group, or the
extremist group as it is called, is a faction of
the Communist Party (Marxist) but they have
"publicly stated that they have severed
connection with them. And I am prepared to
accept that statement.

Sir, as far as this coordinating committee
meeting is concerned, it is true that such a
meeting did take place, but I cannot say 'yes'
or 'no' as to whether they were directly
responsible for the activities in the Kerala
area; these are matters which we will have to
keep a close watch on.

SHRI RIZAQ RAM : Sir, will the Home
Minister be pleased to state whether it is a fact
that the extremists held a convention some
three or four months back and drew up a
programme for preparing the peasantry in the
country for a violent revolution and decided
upon starting a programme of non-payment of
rent, a ho-tax campaign, and encroachment on
cardamom plantations and on forest lands, and
whether, in pursuance of that objective, they
actually encroached upon cc.tain forest lands
in the Western Ghats and started" training
camps in those areas in which these extremists
were given training in guerilla warfare etc.,
and whether it is also a fact that the Chief
Minister of Kerala also visited one of the
camps where their Gopal Sena people were
also being given training and whether it is also
a fact that it was the desire of the organisers of
those camps that the Gopal Sena people and
the trainees should be equipped with arms and
whether with that objective in view these raids
on police stations were made by those people
to collect arms and to arm those
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trainees and—I ask one more question, Sir,
and that is the last—whether it is a fact that
this Narayanan came to receive a money
order—which was sent by the Chinese
Embassy—on the day he was arrested, and
whether he used to receive similar money
orders before his arrest even, and whether
these facts were within the knowledge of the
Government, namely that camps were being
organised and training was being imparted? If
so, what were the steps the Government had
taken before these actual raids on police
stations?

SHRI Y. B. CHAVAN ; I do not know if
the hon. Member himself remembers all the
questions he asked— there were so many
questions, Sir. What he wants to know is
whether they have any revolutionary program-
me—these groups. They certainly talk in
terms of a certain classic revolutionary
programme. Whether it has any relation to the
Indian conditions or not is a different matter.
And we know that they are thinking in those
terms. There are some people and, as I said,
they are fanatical people in this group. So we
have to be very careful and watchful in thTs
matter, but I do not want to go into the details
about it.

Then he said that certain things had
happened in Kerala, and I have also some
information about them. About the Gopal
Sena, Sir, I had received certain reports about
this matter, and I wrote to the Chief Minister,
Mr. Nam-boodiripad. And he has explained
that Gopal Sena is not a Sena” in that sense
but that it is a voluntary organisation of their
own party, and he has denied any connection
of this with any military training, etc. Sir, the
State Government has given this explanation
and I think I should indicate this to the House.

SHRI BHUPESH GUPTA: You
should accept it.

SHRI RIZAQ RAM : I had raised the point
about the receipt of a money order from the
Chinese Embassy by Mr. Narayanan on the
day of his arrest.

SHRI Y. B. CHAVAN Sir, 1 had
answered that question and therefore I did not
repeat the answer that the matter is beinp
looked into.
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SHRI CHANDRA  SHEKHAR:

Mr. Chairman, is the hon. Home Minister
aware that one of the persons arrested has
confessed that they were getting money from
the Chinese Embassy? May I know whether
the Government have got such a report that in
tlie confessional statements one of the accused
has owned that the Chinese Embassy was
giving financial help to these people? That is
number one. Number two, may I know from
the hon. Home Minister whether his attention
has been drawn to a statement made” by the
hon. Mr. Govindan Nair, a Minister in the
Kerala Government, belonging to the
Communist Party of India, that the activities
of the Communist Party (Marxist) were
responsible for such extremist happenings in
Kerala State? If it is so, may I know, Sir,
whether the hon. Home Minister is inclined to
agree with the Chief Minister, Mr.
Namboodiripad, or with another colleague of
the Chief Minister, Mr. Namboodiripad, who
is an equal participant rh The same Ministry?
May I know, Sir, whether these contradictions
in the Kerala Government have come to the
knowledge of the Government and moreover
whether the Central Government, through
their own agencies, have got certain infor-
mation which corroborate the statement of Mr.
Govindan Nair, a Minister in the Kerala
Government?

SHRI Y. B. CHAVAN : Sir, as far as the
first part is concerned, about this confessional
statement, etc., I have not got any official
copies with me, and because these matters are
still at the investigation stage, I cannot say
but, as I said, about the connection of the
Chinese Embassy, this and the other matters
have to be looked into. I cannot rush to make
any statement about them just now.

About the differences between Mr.
Namboodiripad and Mr. Govindan Nair, there
may be many other differences. Why should 1
take the side of one or the other? I have got
my own assessment of the matter. As I have
said, this inconvenient activity is the product
of the ideology of the C.P.M.

SHRI B. K. P. SINHA : Before 1 put the
question, I repeat my request that a short
duration discussion should be permitted on
thfs matter. I do not
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know what was the implication of the I answer
of the hon. Home Minister that isolated groups
in different parts of the country have come up.
I do not think that they are isolated groups.
There may not be a directing centre inside
India co-ordinating their activities and
directing their activities but there is a Radio
outside the borders of India which by remote
control is directing all these operations. And
this is really not Maoist tactics; it is a refined,
developed and more aggravated form of that.
This is something like the activities of Che
Guevara. This is terrorist activity, not
revolutionary activity. In such circumstances
when in various parts of the country they are
coming up why should not Government take
an overall view of the matter and evolve some
policy which curbs this at the initial stages
because if it is not curbed at the initial stages it
wiH grow and develop. They appear with
spears and knives—and that is how they began
in China and other countries—and attack
isolated police stations and armed pickets and
get hold of sophisticated arms. With the help
of those sophisticated arms they attack bigger
formations and get hold of still more
sophisticated arms and then they begin
attacking in brigades and divisions as they do
in North Vietnam and other countries. This is
a very serious matter and I should like to know
from the hon. Home Minister whether an
overall watch is being kept on this matter and
if so what is being done. Anyway, the last part
of my question I shall omit because I do not
want him to disclose what is being done.

SHRI Y. B. CHAVAN : I can very well
understand the anxiety of the hon. Member that
this is something which has rather very
dangerous potentialities. 1 do not want to
ignore the dangerous potentialities of it and
that is why I have said we are taking an over-
all view of this matter. When I said that they
are isolated I did not mean that they have not
got any common inspiration. I did not mean
that; what I meant was that organisationally
they were appearing in an isolated way.
Certainly there is some sort of common
thinking behind it; there is common
inspiration behind it. That is why it has
dangerous potentialities. I can only assure the
hon. House that we are taking a co-ordinated
view of this matter.
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SHRI ABID ALI ; Is it not a fact that these
people use democracy as a shield and they are
using democracy to kill democracy and all that
it stands for? The hon. Minister says that we
have no legal remedy so far as Mao's photo is
concerned. It is not merely a photo; it is a
symbol and the way the people are using it, the
way the anti-national elements and fifth colum-
nists are using it shows, as the hon. Minister
has said, that it is a concerted action. So the
hon. Minister should not say that an
exaggerated view should not be taken of it.
Agreed but the way the hon. Minister is trying
to evade action is also not good. There has
been a steady deterioration in the situation
from 1955 to 1960, 1965 and 1968 and now
this situation has arisen and we have been
telling the Government to be alive to this
danger. There are these certain people working
on the Chinese border, on the Pakistan border
and in Central Hyderabad and in Kerala to
bring about in this country a situation similar to
the situation in Congo, Korea and Vietnam. Is
the Government waiting for that? Is it not a fact
that regular senas are being trained in the use
of arms in Kerala particularly and is it not a
fact that they have now committed murders and
damage police stations and people who were
seen, who have been recognised as having
participated in these incidents, have been
released for political reasons before the police
completed the investigations? If the police
completes the investigations and says it has no
evidence then it is all right but those people
have been released even before the
investigations started. May I know whether the
Government will take a very effective stand
and not blame democracy saying that de-
mocracy has limitations ? Democracy is for the
country and the country is not for democracy.

SHRI Y. B. CHAVAN : I can very well
understand the hon. Member's views and 1
share his vehemence but at the same time we
have also to be realistic. As I said, we must not
allow ourselves to be led into taking an
exaggerated view of the matter. That will
amount to making propaganda for these
people. We will have to take care of that also. I
can certainly assure the hon. Member that we
are not blind to the dangerous potentialities of
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I this thing. We are watching carefully and
will be taking, and are taking, necessary
action.

SHRI A. P. JAIN : These incidents
started first with an attack on the Tel-
licherry police station. In regard to that I
would like to know from the hon. Home
Minister whether the Government of
Kerala had, prior to the attack on the
Tellicherry police station, given any
inkling to the Government ot India about
the preparations that were being made.

Secondly, is the Home Minister satisfied
that the Government of Kerala is giving
him co-operation in curbing these activities
to the extent that hft would desire?

Thirdly what is the extent of parti-
cipation of the members of the Go-pala
sena in these activities?

Lastly, there are two letters purported to
have been written by the Chinese Embassy
to some of these Naxalites. These two
letters have been reproduced in the Press.
May I know at what stage the investigation
about these letters is pending, whether they
are genuine and whether they have
established any link between the Naxalites
of Kerala and the Chinese Embassy here?

SHRI Y. B. CHAVAN : As far as
Tellicherry is concerned, the Government
of Kerala did not give us any intimation
before that.

As for the question whethe, I am
satisfied with the action that they are taking
I do not think the hon. Member would
press me to give an answer to this because
my presumption is that they are taking
action. They have told us that they are
taking action and where is the question of
my expressing satisfaction or not? We have
to watch this matter.

About the Embassy matter I have said
that it will take some time before I make
any statement.
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SHRI Y. B. CHAVAN : As and when such
information keeps coming to us we specially
invite the attention of the State Governments
to it. Even in the case of the October meeting
we did it, but especially after these two
incidents in Kerala happened and this matter
was discussed in the other House, I thought it
better fo bring it to the notice of the State
Government concerned—the strong feelings
expressed in this House also. That was my
intention and again I emphasised the matter—
not that it was done for the first time.

SHRI K. P. SUBRAMANIA MENON : I
read in the newspapers today that the Home
Ministry has sent a circular. Now, it is all
right that we have to condemn the incidents in
Kerala which have been perpetrated by a sort
of people who are thoroughly irresponsible,
but in this case I fear that a sort of tension is
being built up in the country to use this as a
pretext tr suppress the mass movements and
especially .

(Interruptions)

HON. MEMBERS : How?
SHRI K. P. SUBRAMANIA
MENON That is what is being done.

Especially this circular is ominous. It
mentions the struggles of the agricultural
labour, which is the most exploited section of
the people and it is specially pointed out that
the Naxalite type of activities are likely to
spread among
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the agricultural labourers. Now, ima-| gine, a
sort of provocation has been done in Kerala and
some people are here to take advantage of that
and use it as a pretext to launch a sort of re-
pressive action against all mass movements.
May I know from the Government of India
whether it is their intention to use it as a pretext
to suppress the mass movements which are
taking place in the country?

SHRI Y. B. CHAVAN : This is the
difficulty with the Communist (Marxist) Party.
They try to talk in terms of mass action, but
this is not mass action. This is something
which is an action of adventurists, of misled
people. 1 would request him not to connect
this with the mass movement.

SHRI K. P. SUBRAMANIA MENON : I
agree that this is not a mass movement and
that is why we have condemned it, but you are
using it . . .

SHRI Y. B. CHAVAN : There is no
question of suppressing any just movement,
movement against exploitation, but if
anybody in the name of exploitation starts
leading the country to an armed revolt, that
will be very effectively suppressed.

SHRIMATI YASHODA REDDY : Having
heard the definite and almost emphatic views
of the Home Minister, I am very happy to note
that he has taken serious noteof the situation.
We have been very considerate in the name of
democracy in allowing almost all parties
including communists—I have nothing
against the communists and I have got great
respect for people like Mr. Bhupesh Gupta,—
but what I want to ask of the Home Minister is
whether today even in the communist party
there is a variety of communist parties coming
up, namely, Marxists, Naxalites, the purple
red, all these people and especially the last
three which I have mentioned? Their only
intention or policy seems to be to disorganise
and under any pretext, just as my hon. friend
said, exploit in the name of mass movement
and something more innocent and sweet-
sounding words, a sort of promoting a
revolution in India. That being the case, has
this Government ever thought it fit to ban
such parties? May be they will say we do not
ban them. But coming to this particular aspect,
I am not asking the
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communist party—I have yet faith in some
people there—but some of the offshoots like
the Naxilites and the purple reds, whose only
intention is to take inspiration from other
countries and to disorganise what we have in
India. Has the Government ever thought it fit
to ban them? What are their ideas and have
they even thought in that way?

SHRI Y. B. CHAVAN : As far as ideas
are concerned, it is difficult to ban ideas.
They will have to be fought by the thinking
processes, in the field of ideas. As fa, as the
other suggestion about banning this particular
group is concerned, that is a suggestion for
action and I will have to consider it.

SHRI M. RUTHNASWAMY : May I
know if the Home Minister is satisfied that
the Government of India possesses enough
resources, besides the ultimate resort to the
Army, to make up for the deficiencies of the
State Government in regard to the main-
tenance of law and order in the State?

SHRI'Y. B. CHAVAN : I do not think it is
necessary to resort to the Army in this
matter.

SHRI M. RUTHNASWAMY : Are
you satisfied about the resources of the civil
power?

SHRI Y. B. CHAVAN : I just cannot say
what action should be taken at what time. It
must be left to the better judgment of the
Government.

SHRI D. L. SEN GUPTA : It appears
from the press that in the Consultative
Committee of the Home Ministry the hon.
Home Minister expressed the view that the
problem of the Naxa-lite communists should
be dealt with in a political manner and
thereafter possibly the Governor of West
Bengal told the press that the Naxalite com-
munists snould be treated as criminals . . .

SHRI ABID ALI : That is correct. Worse
than criminals.

SHRID. L. SEN GUPTA : One
may differ with the activities of the Naxalite
communists and I am one of those who
seriously differ, but it will be at the same
time oversimplification of the matter to say
that the Naxalite
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communists are not politicals and they are
criminals. I want to know from the Home
Minister whether his view, as revealed in the
press, and the view of the West Bengal
Governor are inconsistent and, if so, whether
he still maintains that the Naxalite
communists should be treated as politicals.

SHRI Y. B. CHAVAN : It is a matter of
approach to the problem. I have said that this
question will have to be attacked in a two-
pronged way. It will have to be treated as a
political problem and also as a law and order
problem and effectively dealt with as such.
So, there is nothing much of a contradiction
between what I said and what the West
Bengal Governor said.

SHRI BHUPESH GUPTA : You will have
noted that in asking supplementaries our
friend, Mr. Abid Ali, brought in the name of
Vietnam. He thinks that what is happening
here and what is happening in Vietnam are
comparable things. (Interruption) May I
know, Sir, first of all whether the Home
Minister of the country will protect himself
against such absurd suggestions ? That is No.
1. Secondly, is it not a fact that the left and
the democratic movement, including the
communist movement, is quite alive to
certain adventurist tends in this country,
which are clearly isolated and have nothing to
do with the mass movements which have
taken place recently. If Mr. Chavan says that
it has nothing to do with the mass movement

SHRI ABID ALI : He is wrong. It is a
very dangerous suggestion.

MR. CHAIRMAN : One at a time.

SHRI BHUPESH GUPTA : Therefore,
would it not be better, in the opinion of the
very wise Mr. Chavan, to leave it to the
democratic movement to tackle the broader
ideological political questions involved,
which some of you at leat do not understand ?
I should like to know whether the hon. Home
Minister is also aware of this ? He need not
have said when a question was asked about
Mr. M. N. Govindan Nair that there are
differences over this matter. As to the nature
of action that took place, the adventurist
action, there is no difference between Mr. M.
N. Govindan Nair and Mr. E. M. S.
Namboodiripad. The Kerala United Front
Government is dealing with  the



4137 Short Notice

situation, as it should, and politically also
others are dealing with this question.

AN HON MEMBER :
question?

What is the

SHRI BHUPESH GUPTA: The question
is, if the hon. Home Minister wants to speak
on this subject, then he should take all these
things into account, rather than allow my
friend, Mr. Abid Ali, io run away with all
kinds of ideas.

SHRI Y. B. CHAVAN : I have nothing to
say. (Interruption) In the first place, he asked
for my views. I do not think I can give views
during the Question Hour. Secondly, he gave
an explanation on behalf of Mr. Govin-dan
Nair. If Mr. Govindan Nair accepts his
explanation, I have nothing to say against it.

MR. CHAIRMAN : Mr. Rajnarain.

SHRI BHUPESH GUPTA : It appeared in
the press . . .

MR. CHAIRMAN It should be
understood that once a Member gets up, it is
over. Mr. Rajnarain.

ot vreArergw : s, TH oaEd w
@t fafm w= g7 39 Wl #1 3w
g4 T ACHIT FATY AT O faere )
fo gwe wE AEEw ¥ frowwam
W @ F A FANE gwar
AT @A g7 A AP dR A oo
st g3 N TAMr g A7 A awdr
quareEe afz Sra A ar s we-
feafa d 2or N w8 AR wED-
ad) =fem aq FFar | T A
& | ity o faaw & o oo faaw
A7 A AT Awear 8,3 fad adf
a WIR | WA H I Fw A AR
feafe & oo feafm F €A sy
aq qEA g, FEIFAA FW §wAr 2,
SHAETEAFAT a9 9% 8, Al
SRR a9 791 g, AfAq siEr.
T8 W avar g, wlemw AR
aw wwar g, fevw stidmaerd v qwar
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&
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wFEAr fear @1 T A 97 AT O
foa Fagi o7 37 § 39 FF9 19 A9
T qFEER w1 AR sww
Tt #iw dw, =< 57 gare fFam
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| a7 g oftr 7z = 2 fy wa wmRT AT

Frgdy Fwgfaet § oqu q1 qwE q
gl & fagl agwt ¥ arg A diA
| #afrez 3iF zTAE 9w AT M
| T AFEIAE HI T FE AW TH
qEFAA FET AT AT T A fEEw
FE AT AT W R FEHaAIG FEY
ST, #ifE I TR 1 AgHA
saar wefae & feawem @ oA
F9 % Ay Hww & ama 2 ad
W TA 7T AT AL @A Al IH A AT
®1 9Y gu FEfaeEl T W FET
af # =g AT F s § ety
qEa § G99 T 97 WERAWl 99 @0
g1 wml sAar A s, fEgi &
frzarr snr o Am FEw F AT
e fax g R E T d agam
F1 ga7 21 w1 F ) g7 A F wF e\
g@Rr fEar 41 4 a9z wza1 =@EAr 3 Oiw
Fa7  Zfmwa Fr gvvATdl @EET A
AW #7 % 721 9T 9TAA AT 594 FFwE
fagzar at zar FW A FUWAFLN
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wmam A fafy faow 303w @R
frastagiar & gz aey 207 +0
qTETT AGZ AT ITA OF TH Tl
amet ¥ fmoag T aum ATEAL o
TFEAT FT AT | gewT il wv
Feilt g Age A Aqe d ) F A
FET fp 7Y garg 07 AEE FET &7
AT faaw w75 wwaw 7 fEfE
3% Fea o (A7 TR wUw (REET R
3w ¢ (v 97 wAAA4mEl 2, aEEaaE
g A quesadl 2§ A f&
Sl AT TR AEE ATHIC 4ET 97 THI
FLA | F GEET A 47 T 2 7 3
I W 9T TGRS AR A 4%
q. ..

MR. CHAIRMAN : What has that to do
with this? You do not go into such things.
Please put a question.

oft TWATEN : F "EA A 93 @0
Z 1@ wrooar egow 2 fa ard
AN T wEr oar & FgwEr w0 oafzmE
EA AT "gAE K T oasar g, wfwa o
THTAATT F FT 97, TEEF 79 97
feall g€ 2, wre a2 moww wheear &
Al & qE7 &= 2 AT TATFTE ST
aaAd & fw faar s wow faar ag avpr
At g@0 @1 FEawE S E 7 IE
tfw a2z femr wramw wv ) & mga
% o =) ai T AT F I AT 27 Tueer 5.7
AT gz wam & 7 3z fagemag e
EIT HIT Y, TIT FATFT FHRATAZL |

SHRIY.B.CHAVAN: Ido not
want to enter into philosophical discussions of
the issues he has raised. If at all it is a question
of assessment of the political situation in the
country I do not agree with the hon. Member.
Certainly, I cannot say that we are all satisfied
about what it is all about, but I have no doubt
that the democratic forces are being gradually
strengthened in the country. It will be the duty
of everybody to strengthen the forces of

democracy by resorting to constitutional and
peaceful means and not starting . . .
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SHRI BHUPESH GUPTA: You
also observe the Constitution.

SHRI Y. B. CHAVAN : I do stand by that.
It is these impulsive, adventurist elements
which are really speaking creating difficulties
for themselves and the counter.

DR. (MRS.) MANGLADEVI TAL-WAR :
I would like to ask a very small question and
that is, these groups in different States, are
they connected with the very integrity and
sovereignty of the country? 1 greatly
appreciate the firm stand and the statement by
the hon. Home Minister that he and his
Government are alive to the situation. I would
like to know one thing. The different States
with full confidence in their Government give
their own picture and their dwtt reports. As
the question is very important, have the
Central Government any machinery in
different States to find out either to confirm or
otherwise, the reports received from the State
Governments? Another request 1 have to
submit to you is, in view of the interest shown
by the hon. Members on both sides, let there
be a longer debate on this question.

SHRI Y. B. CHAVAN: I have noted the
suggestion the hon. Member has made.

WRITTEN ANSWERS
QUESTIONS

TO

PAKISTAN SPIES IN DELHI AND ASSAM

*499. SHRI N. R. MUNISWAMY: Will
the Minister of HOME AFFAIRS be pleased
to state whether, in view of the fact that the
number of persons involved in spying for
Pakistan in Delhi and Assam is greater than
all the other States after the Indo-Pak Conflict,
any special stringent measures have been
taken to curb the activities of such spies?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : It is not true that
the number of persons arrested for spying for
Pakistan in Delhi and Assam after the Indo-
Pak Conflict is greater than in all the other
States. Adequate machinery, however, exists
for countering the activities of spies in the
country.



